
In the National Company Law Tribunal. Jaipun

Item No" 103

CP No. (IB)-228/9/JPR/2019
UNDER SECTION 9 OF IBC, 2016

In the matter of:

N[/s Harit Folytech Fvt. Ltd. ..Ap p li ca n t/P etitio n e rs

vs.

M/s Anamika Conductors (P) Ltd. o.............. ....Respondent

Order delivered on 27 .02.2020

CoTam: SH" RAGHU NAYYAR, TECHNICAL MEMBER

ORDER

Due to administrative reasons, the matter is reposted on 20.03.2020.

S,-
(RAGHU NAYYAR)

TECHNICAL MEMBER

Shikha


